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The 15" March 2024
No. 8/B-.2-10-08/2023. H.P-3227--In exercise of the powers conferred under
Section 55 read with Section 94 of the Bihar Police Act, 2007 (Act-7, 2007), the
Governor of Bihar is pleased to insert the proviso in paragraph 1(f) of Appendix-103 of
Bihar Police Manual, 1978, With effect from the date of issue as follows:
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"Proviso that special case is given to Bihar Special Armed Police-1, Patna, Gorkha
battalion of general cadre for the soldiers of Gorkha community and Bihar Swabhiman
Special Armed Police Force, Bagaha, reserved for women of Scheduled Tribe.
Considering this, if required a separate advertisements can be published for appointment
in these forces with the approval of the Home Department.

But apart from the above, if separate advertisement is required for any other specific
corps, then it can be done with the approval of the Home Department."”

By the order of the Governor of Bihar
Kiran Mala Pauria,
Under Secretary to the Government.
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